MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL OFFICE, KOLHAPUR.
Tel. No. (0231) 2652952, ——— Udyog Bhavan,
2660448 e s Near Collector office,
Fax No. (0231) 2652952. —~— Kolhapur - 416 003.
E mail rokolhapur@mpcb.gov.in

——
Ry g
g

“Your Service is Our Duty”

MPCB/RO/KOP/ SO ¥/ on Date- O] |04 )2022_,

To,

_ Hon’ble National Green Tribunal
Western Zone Bench,

Pune.

Sub. :- Action Taken Report of M/s. Subhash Store, Kolhapur
Municipal Corporation, Kolhapur.

Ref, :- Original Application No. 02 of 2022 (WZ)

Please find enclosed herewith factual & action taken report of
committee regarding NGT Original Application No. 02 of 2022 of Mr.
Tanaji Ruikar Vs. M/s. Subhash Store, Kolhapur Municipal Corporation,

ﬁ‘j " Tal.o04" ¥

(J. S. Salunkhe)
Regional Officer, Kolhapur

Kolhapur.
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JOINT INSPECTION OF M/s. SUBHASH STORE (KOLHAPUR MUNICIPAL
CORPORATION WORKSHOP, SUBHASH ROAD, TAL.-KARVEER, DIST.
KOLHAPUR 416002) IN COMPLIACNE OF ORDER OF HONBLE
NGT(WESTERN ZONE) PUNE DATED 04-02-2022 IN THE MATTER OF
ORIGIONAL APPLICATION NO. 02/2022 (TANAJI RUIKAR V/S. SUBHASH
STORE, KOLHAPUR MUNICIPAL COPORATION WORKSHOP AND OTHERS)

1.0 BACKGROUND

In the matter of Original Application No. 02/2022 (TANAJI RUIKAR V/S. SUBHASH
STORE, KOLHAPUR MUNICIPAL COPORATION WORKSHOP AND
OTHERS) Hon’ble NGT Western Bench has issued an order dated 04-02-2022 and part

of order read as,

Deem it just and proper to call a report on the matter in issue in present
application from joint Committee consisting of — (I) The Collector, Kolhapur and (11)
The representative of Maharashtra Pollution Control Board (MPCB). AND

The Committee is directed to visit the place and submit the factual and action
taken report within 4 weak. Maharashira Pollution Control Board would be the
Nodal agency for co-ordination and logistic support.”

Accordingly, Joint Inspection of unit was carried out on 17-03-2022 by following

officials
e Shri. Rahul Rekhawar, District Collector, Kolhapur
e Shri. Jagannath Salunkhe, Regional Officer, M.P.C. Board, Kolhapur.

Shri. Sameer Vyaghrambare (Environmental Engineer) and Shri. Chetan
Shinde ( Workshop incharge) of M/s. Subhash Store were present during visit and
provided the information as well as submitted the information vide letter dated

30.03.2022.
1.1 About the Unit —

The Subhash Store (workshop department) is established in the year 1972 and is
situated at B Ward, C.S. No. 852, Subhash Road, Near Uma Talkies, Tal.- Karveer, Dist.
Kolhapur. In this unit, only workshop activities were carried out for purpose of repairing,
maintenance and servicing of Kolhapur Corporation vehicles only. E.g. Officer’s Jeeps
And Cars, Water Tanker. JCB, Tractor, Ambulance, Dumper Etc. This workshop is

established only for the maintenances of vehicles like Repairing, Washing, Engine Oil
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Replacement, Battery Charging, Tyre Puncture and Break down Maintenance. The total
area of Subhash Store is admeasuring 2826.1 Sq. Mtr. and consists of 3 buildings, out of
which one building unit is of two-storey floor building and remaining two building units
are single-storey floor building used for office, one room for battery charging having
total built up area adm. 250 Sq. Mtr. & temporary fabricated open shed of area Adm. 675
Sq. Mtr. with open plot of area Adm. 1901.1 Sq.Mtr. The most of the maintenance,
repairing and washing activities are carried out in open shed & open place as well as there
are two (2) washing ramp available for washing vehicles. The map showing location of

the workshop is attached with Annexure — I

2.0 Water consumption and Wastewater management —

As per the submission of Kolhapur Municipal Corporation the workshop is mainly
used only for maintaining the Kolhapur Municipal Corporations vehicles, no private
vehicles are allowed in the workshop. The total 165 vehicles are operated and maintained
in the said workshop. In which generally, maximum 4 to 5 vehicles are repaired and
maintained per day in the workshop. As well as on an average 2 to 4 vehicles are washed
which may goes up to maximum 5 vehicles. As per the submission of KMC authority
they have water connection for the use of domestic purpose and average consumption is
3000 ltrs. per day.Also, for the washing and other activities they use water from their own
water filtration unit, which is transported by water tanker having capacity 5000 ltrs. and is
stored in underground storage tank of capacity 5000ltrs. at workshop KMC which is
utilized for 4 to 5 days, so the stored water is used for daily activity for washing purpose.
As the KMC authorities are using the water from own raw water filtration unit of river
water therefore, there is no ground water extraction or Borewell provided by the KMC.
In this workshop approximately 47 workers are working & 15 people are working as a
office staff in the workshop. So overall domestic consumption is 3000 ltrs. per day &
domestic waste water generation is 2700 ltrs. per day & the generated domestic waste is
directly connected to drainage line of KMC. Also for washing activity, KMC uses
pulsating single gun type pump of capacity 3 HP and around 1500 ltrs. per day water is
used & they are generating around 1500 Itrs. per day waste water from that activity. The
generated waste water is presently directly disposed into gutter without any treatment
which is further connected to Jayanti Nalla which is further intercepted and diverted to
76 MLD STP of KMC which is situated at Kasaba Bawada.
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Figure no. 1 —Servicing Ramp

As per the submission of KMC authority they operated the unit without consent since
commissioning of the unit and recently applied for consent under section 25 & 26 of the
water (Prevention & Control of Pollution) Act, 1974 on 26-03-2022. Also, KMC
authorities have not provided Effluent Treatment Plant for the effluent generated for
washing activity since commissioning of the unit. They are proposing to provide Effluent
Treatment Plant consisting Oil and Grease trap with trickling filter with media as per the
administrative approval by resolution no. 345 dated 29-03-2022 and work order of the
same is given to M/s. Kalpataru Consultant, Kolhapur vide order dated 29-03-2022. As
per the submission of KMC authorities the proposed installation and commissioning of
ETP is expected to be completed before ]5"‘April, 2022.The copy of the
administrative approval by resolution no. 345 dated 29-03-2022 and work order are

enclosed as Annexure-II

3.0 Air and Noise

As the workshop is engaged only in the activities of repairing, maintenance and
washing activities without DG set, no air pollution is observed as they provided tar /
bitumen Road within the premises. They are using Air compressor of capacity 10 HP for
filling Air in tyre for puncture repairing for that they provided isolated room for
compressor. Also, workshop authorities are carrying the painting activity manually by
brush for touch up and for number plate letter painting. During visit it was observed that,

the oil paints used are in 1 & 2 ltrs. quantity but the detail record regarding use of oil
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paints and disposal of empty containers was not produced or submitted by workshop

authority.

Figure no. 2 —sed oil strae.

As this workshop is for activities like repairing and maintenance of different types of
vehicles, used engine oil is generated as a Hazardous waste of category 5.1. As per the
record submitted by the KMC authorities on an average 20 to 25 ltrs. per day waste oil is
generated which is stored in 200 ltr. capacity barrels at isolated place which is further
disposed by auction. As per the record submitted by the KMC authority, they are not
submitted Annual report till date. Also, as per the KMC authority, they provided only
battery charging area where in case battery is discharged. they charged the same, no
repairing and maintenance work of battery is carried out in the workshop. As well as
when battery needs to be replaced the old scrap battery stored in isolated place which is
further disposed by auction. As per the record produced by KMC authority, the last
auction carried for all scrap and waste generated from various activities was held in the
year 2017 but the detail records of disposal of used waste oil and scrap batteries was not

submitted by the workshop authority.
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5.0 Non Hazardous Waste

As per the submission of
workshop authorities,mainly metal
aste is generated from replacement
fof the spare parts of the vehicles
Swhich are disposed by sale through
auction process. The workshop
authorities submitted the documents
of auction carried out for sale of
Hazardous, Non Hazardous and other

iscrap materials.

The copy of the information with documents including auction documents of various

items by workshop authority is enclosed and marked as an Annexure — I11.

6.0 Noncompliance observed and action taken by MPCB

Based on non-compliances observed during the visit of MPC Board officials on date
20-01-2021 Regional Officer, M.P.C. Board, Kolhapur issued Proposed Direction on date
08-03-2021. In continuation to that, again M.P.C. Board officials visited the workshop for
verification of complaint received from Shri. Tanaji Ruikar and compliance of Proposed
Direction and the basis of non-compliances like operating unit without consent under
section 25 & 26 of the water (Prevention & Control of Pollution) Act, 1974, discharging
untreated effluent and other noncompliance, the Closure Direction was issued on date 13-
12-2021 under section 33A of Water (Prevention & Control of Pollution) Act, 1974. The
copies of the Proposed Directions and Closure Directions enclosed and marked as

Annexure IV&V respectively.

B

J. S. Salunkhe
Regional Officer, Collector, Kolhapur
M.P.C. Board, Kolhapur
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To,
Regional Officer,
MPCB Office,
Near Collector Office,
Udyog Bhavan,
Kolhapur.
Sub :- Information regarding workshop department KMC
Ref :- Original application of Hon NGT(WZ) 02/2022

This is to inform you that with reference to the OA No 02/2022 here with we
are submitting the information regarding operation of work shop department KMC

1, The original application of Hon NGT(WZ) 02/2022 was filed by applicant
mainly complaining that untreated sewage is discharged into Panchaganga
river. Also running of workshop without permission.

2. The Subhash store (work shop department) is established in 1972 where at
this recent period 165 no of vehicles are operated & maintained daily. The
subhash store only operates & keep the maintenance of Kolhapur Municipal
Corporations vehicles e.g. officers jeep & cars, water tanker, JCB, tractor,
ambulance, dumper & only maintenance of vehicles like tire puncture,
engine oil replacement such primary activities takes place in work shop
department. The total no of workers in Subhash store is 62 which includes
47 floor workers & 15 office staff. Also No private vehicles are maintained in
the work shop.

3. The Subhash store is involved in daily activities like distribution of vehicles,
allocation of drivers preventive maintenance routine maintenance and break
down maintenance. Such activities are takes place.

4. The water supply for Subhash store is only from Municipal water connection
from which 500 liters of water is being used for drinking purpose & 1000 to
1500 liters of water is being used for vehicle washing purposes & above water
is collected by means of water tanker of capacity 5000 liters from water
filtration unit of KMC. The 5000 liters tanker is being used to fill up the
underground storage tank at workshop & used for washing purposes for next
4 to 5 days.

5. The Subhash stores which operates under KMC provides vehicles on daily
basis where washing of vehicles takes place for average two four wheelers &
the day after holiday it can go upto 4 to 5 vehicles washing and also as per
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UNDER INSTRUCTIONS FRONG
THE COMMISSIONER,
KOLHAPUR MUNICIPAL CORPORATION,,
KOLHAPUR

[ ]

SHANKAR RAMCHANDRA AUCTIONEERS PVT LTD

ALL LDTS WII.L BE SCILD ON “AS ISWHERE IS BASIS" & ON “NO COMPLAINT BASIS”

AUCTION START TIME-11:00 A.M. END TIME-12:30 P.M.
Lot No Description of Material Approx CGST TCS Participation Fee
Qty % %
1. FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF CARASIT 1 18 1 Rs. 5,000/-
IS REGST NO
1] MITSHIBUSHI LANCER CAR REG.NO- MH-09-AR-1 MODEL- NO/LOT
1 2005 [PETROL)
%X, FERROUS/NON FERRQUS SCRAP OF OLD U/S BER OF CAR ASIT 1 18 1 Rs. 5,000/-
IS REGSTNO NO/LOT
1] HYNDAI ASCENT CAR REG.NO- MH-09-BB-8123 MODEL-
2009
3. FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TATA T 18 1 Rs. 5,000/-
INDIGO ASITIS REGSTNO NO/LOT
1] TATA INDIGO REG.NO- MH-09-AY-100 MODEL-2007[DIESEL)
3A. FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TATA 1 18 2 Rs. 5}[}00/-
INDIGO ASITIS REGSTNO NO/LOT

1] TATA INDIGO REG.NO- MH-09-AY-3100 MODEL-
2007[DIESEL|

4. FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF ' 1 18 1 Rs. 5,000/-
AMBASSADOR CAR ASITIS REGST NO NO/LOT
1] AMBASSADOR CAR REG.NO- MH-09-BB-8120 MODEL-2009
{PETROL) )
4A. FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF 1 18 | Rs. 5,000/-
AMBASSADOR CAR ASIT IS REGST NO NO/LOT
1] AMBASSADOR CAR REG.NO- MH-09-AG-1000 MODEL-
2003 [PETROL]
4B . FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF ] 18 1 Rs. 5,000/-
AMBASSADOR CAR ASITIS REGST NO NO/LOT
1] AMBASSADOR CAR REG.NO- MH-09-AR-100 MODEL-2005
[PETROL]
5 FERROUS/NON FERROUS SCRAP OF OLD U/S BEROF M & M 1 78 1 Rs.5,000/-
JEEP ASIT IS REGST NO NO/LOT
1] MARSHAL JEEP REGT.NO-MH-09-U-7079 MODEL-2001
6. FERROUS/NON FERROUS SCRAP UF ULD U/S BER OF TATASE 1 28 1 Rs.5,000/-
WATER TANKER AS IT IS REGST NO NO/LOT

TATA SE MAKE WATER TANKER -
1) MXL-6730 MODEL-1210 SE - 1983

BTE FERT & IR £ Fef
{Wzsﬁ;ﬂ‘aﬁ——r E- mﬁr‘

Cb 514 “ﬁ
[ Lot No | “Description of Material 3 Approx | CGST | TCS TCs | Parti dEat',?_‘lEJ:_:I
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M

ISVIGIO7

T R FERROUS/NON FERROUS SCRAP OF OLD

10A.

10B.

118.

e SIS

U/S BER OF TATA

WATER TANKER AS T IS REGST NO
TATA SE MAKE WATER TANKER -

SE

Qry

%

| % |

NO/LOT

28 1 Rs.5,000/-

1) MH-09-A-62 13 MODEL-1210 SE- 1990
FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TATA

WATER TANKER ASIT IS REGSTNO

TATA SE MAKE WATER TANKER -

i) MH-03-A-6538 M ODEL-1210 LPT- 1992

TA.

SE

1
NO/LOT

28 1 Rs.5,000/-

5 I r
FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TATA
DUMPER ASITIS REGST NO

TATA MAKE DUMPER -

1) MH -09- A-6435 \VIODEL- 1210 SE -1990

1
NO/LOT

- 28 Rs.5,000/-

FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TATA
DUMPER ASITIS REGST NO
TATA MAKE DUMPER -

8A.

1
NO/LOT

1) MH -03- A- 6929 MODEL- 1210 SE- 1990

28 Rs.5,000/-

S. FEKHUUS/NUN FERROUS SCRAP OF OLD U/5 BEROF TATA
GARBAGE TRUCK AS TS REGS51 NO
TATA MAKE GARBAGE TRUCK -

1] MiH -D3- A-6784 MODEL-1210 SE-1991

SA.

GARBAGE TRUCK AS IT 1S REGST NO
TATA MAKE GARBAGE TRUCK -

1) MH-09- A-6887 MODEL-1210 SE-1592

98.
GARBAGE TRUCK AS IT IS REGST NO

TATA MAKE GARBAGE TRUCK -
1) MH-08- A-6898 MODEL-1210 SE- 1992

FERROUS/NON FERROUS SCRAP OF
GARBAGE TRUCK AS ITIS

LEYLAND MAKE GARBAGE TRUCK:-

b5 | MH-O&:B_—GSQB MODBEL- 80" CAKGO-1998

10.

GARBAGE TRIUICK AS (T 15
LEYLAND MAKE GARBAGE TRUCK:-
1] MH-09-U-8511 MODEL- 909 CARGO -1999

FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TATA

NO/LOT

e —

FERROUS/NON FERROUS SCRAP OF OLD U/s BER OF TATA

1
NO/LOT

28 Rs.5,000/-

28 Rs.5,000/-

|
!
|

L e ——————e

e

E-1J9¢
OLD U/S BEROF LEYLAND

FERRDUIS}'NON FERROUS SCRAP OF OLD U/S BER OF LEYLAND

1
NO/LCT

28 Rs.5,000/-

Tl
NO/LOT

1
NO/LOI

e

Rs.5,000/-

Rs.5,000/-

e

GAPBAGE TRUCK ASIT 5
LEYLAND MAKE GARBAGE TRUCK:-
3] MH-09-U-8512 MODEL- 909 CARGO-1999

FESROUS/NON EERROUS SCRAP OF ©oLD U/S BER OF LEYLAND

il.

GARBAGE TRUCK AS ITIs

LEYLAND MAKE GARBAGE TRUCK:-

1) MH-03-U-8513 MODEL 9¢a CARGO- 1933

11A
GARBAGE TRUCK AS iTis

LEYLAND MAKE GARBAGE TRUCK.-

2] MH-03-U-8514 MODEL- 009 CARGO -1999

FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF LEYLAND

NO/LOT

S

1
NO/LOT

28 Rs.5,000/-

28 Rs.5,000/-

FERROUS/NON FERROUS SCRAP OF OLD U/s BER OF LEYLAND

1
NO/LOT

4{

28 Rs.5,000/-

“FERRUUS/NON FERROUS
GARBAGE TRUCK AS IT IS
LEYLAND MAKE GARBAGE TRUCK:-

~| " COMET 138

SCRAP OF O D U/S BER OF LEYLAND

1] LEYLAND RC GARBAGE TRUCK REGT.NO- MXL-6817 MODEL-

NO/LOT

28 Rs.5,000/-

RS |

________/’————-J

Description of Material

Lot No 1 j
'n‘.rrrc‘!J‘H‘DWTVT‘?“T\'U VMDD L LT

T Approx CesST Tcs\ participation Fee
S e - y

E

%

%

e i

1
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KMUTBY5 ‘ Zu 17

~=23 T FERROUS/NON FERROUS SCRAP OF OLD U/3 ehor - 1 & 53 ] e
TATA MEAT VAN ASIT 15 REGST NO NO /LOT o
TATA MAKE MEAT VAN -
o> | b 1) MXL-7791 MODEL-1210 SE-1985 _ A
13. | FERROUS/NON FERROUS SCRAP OF OLD U/s BER OF : 1 28 1 Rs.5,000/-
TATA GARBAGE TRUCK ASIT 15 REGST NO NO /LOT
TATA MAKE GARBAGE TRUCK ~
| 1) MH -09- Q-3911 MODEL-709 SFC-1998
13A | FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF N 28 1 Rs.5,000/-
| TATA GARBAGE TRUCK ASIT IS REGST NO NO /LOT
TATA MAKE GARBAGE TRUCK—
o 1) MH-03- A-6783 MODEL-1210 SE-1991
14. FERROUS/NON FERROUS SCRAP OF OLD U/S BER Of 1 28 1 Rs.5,000/-
DUMPER PLACER AS IT IS RFGST NO NO/LOT
DUMPER PLACER ~
1) MH -09- Q-8524 MODEL-709 LPT-2002 o
15. FERROUS/NON FERROUS SCRAP OF OLD U/S BER OF TAT 1 18 1 Rs.5,000/-
SUMO AS IT 1S REGST NO NO/LOT
TATA SUMO -
1) MH -09- §-631 MODEL-1997 -
16. FERROUS/NON FERROUS SCRAP Of OLD U/S BER OF JCB 1 28 1 Rs.10,000/-
MACHINE AS IT IS REGST NO NO/LOT
JCB MACHINE =
1) MH -09- 9902 MODEL-5 D -1996 5 |
17. FERROUS SCRAP OF OLD U/S BER AUTO PARTS 1 28 1 Rs.5,000/-
9, 8, e t) M.T. g
18. FERROUS /NON FERROUS OF BER OLD U/S ELECTRICAL 1 28 1 Rs.S,000/-
MATERIAL HORNS ,COIl S, HFAD LAMP,WIRE ETC LOT
L — e i :
19. FERROUS SCRAP OF OLD U/S BER OF PRESSURE 1.5 18 1 Rs.5.000/-
PLATE WITH OR WITHOUT COVER ASSORTED SIZE M.T.
| | ASTS e e
0. | FERROUS SCRAP OF OLD U/S BER OF CLUTCH 0.200 18 1 Rs.5,000/-
PLATE ASIT IS | MT U
21 FERROUS SCRAP OF OLD U/S BER OF FLY WHEEL 1. 18 1 Rs.5,000/-
b T WITH /WITHOUT RING ASSORTED SIZE ASITIS LOT
12, FERROUS SCRAP OF OLD U/S BER OF GERA WHEEL 3 18 1 Rs.5,000/-
PARTS, CROWN WHEEL,MAIN SHAFT,ROLLER BIF M.T.
i GEAR ASSORTED SIZE AS IT IS.
23. FERROUS SCRAP OF OLD U/S BER OF C.L. 1 18 1 Rs.5,000/-
PARTS,BRAKE DRUM,VALVE BODY,WATER PUMP M.T.
BODY,ETC ASITIS .
24, FERROLUS SCRAP OF OLD U/S OF SHOCK OBSERVER 0.700 18 * Rs.5,000/- '.
ASSORTED SIZE ASITIS. M.T. :
rzs, FERROUS /NON FERROUS SCRAP OF OLD U/S BER OF 107 18 1 Rs.15,000/-
LEAD ACID BATTERIES ASIT IS NOS.
1] 12V x 130 AP- 42 NOS, (2] 12V x 80 HP-18 NOS,
ol 3] 12Vx b5 AP-47 NOS
26 SCRAP OLD TYRES OF ASSORTED SIZE AND MAKE 815 28 1 Rs.15,000/ =
ASITIS. NOS e
-,____--—--"_—--'—‘-'—"'_'
Description of Material Approx W
% %

Ly

e vaced
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27. | SCRAP OLD RURRER TUBES WITH/WITHOUT 1 28 i Rs.5,000/-
_ - VALVES ASSORTED SIZE & MAKE AS IT IS LOT :

28. | SCRAP OLD RUBBER HOSE PIPE, GASKET,OIL 1 28 1 Rs.5,000/- |
SEAL FOUNDTAION ETC ASIT IS. LOT

29. | SCRAP OLD PLASTIC MATERIAL AS IT IS. 1 28 1 Rs.5,000/-

| LOT

30. | SCRAP M.S. MATERIAL ASIT IS. 5 18 1 Rs.10,000/-

. M.T _
31. | SCRAP OLD EMPTY PLASTIC BARRELS 210 25 28 1 Rs.5,000//-
| CAPACITY ASIT 1>
= o 18 1 Rs.10,000/-

33. | FERROUS SCRAP OF OLD U/S BER WHEEL DISC 33 18 1 Rs.5,000/-
WITH/WITHOUT RING ASSORTED SIZE AS IT IS. NOS '

34. | FERROUS SCRAP OF OLD U/S BER STEEL M.S 2 18 1 Rs.5,000/-
WIRE ROPE AS IT 1S M.T.

35. | NON FERROUS OF OLD U/S GUN METAL AS IT 15 18 1 Rs.5,000/-
IS KGS

36. | FERROUS SCRAP OF OLD U/S BER BEARING 0.3 18 1 Rs.5,000/-
WITH/WITHOUT CONE ASSORTED SIZE AS IT M.T.
1s.

37. | FERROUS SCRAP OF OLD U/S BER CRANK-8 1 18 1 Rs.5,000/-
NOS,CAMSHAFT-7 NOS, ASSORTED SIZE AS IT LOT
1S,

38. | FERROUS SCRAP OF OLD U/S BER AXLE SHAFT- 1 18 1 Rs.5,000/-
7 NOS ASSORTED SIZE ASITIS. LOT

39T T FERRUUS SCRAP OF ULU U/S BER DIESEL T' i i8 T‘i  Rs.5,000/-

FILTER & OIL FILTCR ASSORTED SIZE AS [T IS. LoT

40. FERROUS f NON FERROUS SCRAP OF SUCTION 1 18 3 Rs.5,000/-
PUMP-3 NOS,HYDRAULIC CYLINDER-9 LOoT
NOS,CHAIN BLOCK-1 NO, HEAD-6 NOS
ASSORTED SIZE AS IT IS

41. | FERROUS SCRAP OF U/S OLD BER DIESEL 9 18 1 Rs.5,000/-
TANK ASSORTED SIZE AS ITIS. NOS

42. | FERROUS / NON FERROUS SCRAP OF OLD NON 1 28 1 Rs.5,000/-
USE BOSH PUMP QOF TATA 1210, ROAD ROLLER LOT '
BOSH PUMP- 8 NUS, NOZEL 82 NOS, FIDD
PUMP 8 NOS ASSORTED AS IT IS
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_ ———T"TMT :
5D OBSOLETE SPARE PARTS OF TRUCK oD | SMT | 14 1 Re.5.000/-

: ROLLER,JEEP,AMBASSADOR CAR ,TRACTOR,ETC

1] TATA & LEYLAND SPARES-30 BAGS

2] BRAKE LINNING FOR ALL VEHICLES-10 BAGS

3] ASHOK LEYLAND SPARES-6 BAGS

4] ASHOK LEYLAND CARGO SPARES-2 BAGS

5] ASHOK LEYLAND [OLD R.C] TRUCK SPARES-1 BAG
6] M & M JEEP SPARES-8 BAGS ;

7] AMBASSADOR CAR SPARS-7 BAGS

8) PREMIER FIAT & CONTESSA CAR SPARES-1BAG
9] JOSEHP ROAD ROLLER SPARES-3 BAGS

10] FERGUSON TRACTOR SPARES-1 BAG

11) ALL TYPES AUTO ELECTRICAL SPARES-16 BAGS
12] AMBASSADOR CAR BODY PARTS-2 BAGS

13] PLASTIC FAN & SYRON-1 BAG

14] BOSH PUMP FOR VARIOUS MODEL CARS-3
DAGS

15] NOZZLE FOR VARIQUS MODEL CARS-1 BAG

16) CARPET & SPEAKER-1BAG

17) TURKISH SEAT COVERS-1 BAG

18] AMBASSADOR & JEEP SPARES LIKE

A] HEAD ASSLY-1 NO ,[E] CYLINSCR MUFFLER 5 NOS
[C) JEEP AXLE-15 NOS.[D] JEEP MUFFLER-S NOS
FERROUS / NON FERROUS SCRAP OF OLD NON
USE SPARE PARTS OF TATA, LEYLEAND, TRUCK,

| JEEP, AMBSSEDAR, ROAD ROLLER, ETCAS T 1S
aa. | FERROUS/NON FERROUS SCRAP OF RADIATOR 1 28 1 Rs.5,000/
| ASSLY ASSORTED SIZE LoT
AUCTION START TIME-01:00 P.M. END TIME- 1:30 P.M.
\VIATERIAL BELONGING TO ENCHORMENT DEPARTMENT LYING AT HUTATMA PARK
75 | SCRAP PLASTIC MATERIAL SUCH AS CRATES, 1 28 1 Rs.5,000/-
STOOL, TABLE, CHAIRS, SMALL STOOLS, ETC AS LOT
1S [ 150 KGS APPROX] .
26| SCRAP M.S MATERIAL SUCH AS SHEETS, 1 28 1 Rs.10,000/-
ERAME ANGLE,HANDCART FRAME, STAND LOT
, BOARD ETC AS IT15.[ 1500 KGS APPROX] ' ) .
Eﬁ. SCRAP HAND CART AS IT 15 [40 NOS APPROX] 1 28 1 Rs.5.000/-
LOT
(AUCTION START TIME-01:45 P.M. i
l__ MATERIAL HELOI\'IGl'I‘-I(" TOP.W i i 4 P'M.‘l
NG TO P.W.D. DEPARTMENT LYING AT HUTATMA PARK GODOWN

R e e it

wMe FANCTION N(lU[{MHF.R.')_{H?
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i" lot | Description of Material | Approx cest | oTcs \ Participation Fee
No N = A % | % \
48, | SCRAP WOODEN MATERIAL SUCH AS JUBGLE 1 18 \ 1 \ Ps.5,000/-
WOOD, FRAME,DOOR, WINDOW,PLYWOOD BOXES, LoT \
PLYWOOD,BATTEN PLANK ETC ASITIS !

49. | SCRAPM.S MATFRIAI SUCH AS 1 18 1 Rs.5,000/- |
GRILLROPE,GARDEN TOYS,ANGLES, DRAINAGE LoT !
RODS,GIRDER,DOOR, SHUTTERS, POLE,

FOUNTAIN,STEPNEE WHEEL, COAT,MOTOR PUMP,
ETCASITIS.
S0, | ScrPA M.S MATERIAL SUCH AS SHEETS,PUMPS, 1 18 1 Rs.5,000/- ‘
BUCKETS,CHAIRS, DRUM, HOSPITAL LOT \
2 MATERIAL,BOARD,ETC ASIT 1S u
51, | SCRAP SPARE PUMP [ BRASS] 1 18 1 Rs.5,000/- \
e
52. | SCRAP ALUMINIUM MATERIAL SUCH AS BOTTELS- 1 18 1 Rs.5,000/-
1] 1 LTRS-118 NO$,[2] 5 LTRS -35 NOS,SLINDING LoT
WINDOW-({30 KGS)

=3, | SCRAP PLASTIC MATERIAL SUCH AS SYNTIK ! i 18 1 Rs.10,000/- \
TANK.SPARE PUMP,EMPTY CAN- [ LoT
1] 5 LTRS-2045 NOS , [2] 10 LTRS-20 NOS,[3]20 %

LTRS-20 NOS,[4) 30 LTRS -50 NOS,[5] 50 LTRS-S0 |
NOS PLASTIC TANK-50 LTRS -3 NOS B R R DS,

AUCTION START TIME-02:30 P.M.

SCRAP M.S EMPTY TAR BARRELS 400
NOS,BOILER-3 NOS ASITIS
AUCTION START TIME-03:00 P.M.

54.

55 SCRAP SCHOOL FURNITURE LIKE

BENCHES,DESK,TABLES,Cﬁm RSETC

NOTE-INSP@1] ANNASAHEB SHINDE VIDYALAY | LAKSHA TIRITH R
2] MAJISTRATE RANADE VIDYALAY,SULHWAR PETH,N
SAVITRIBAI PHULE HOSPITAL KOLHAPUR

3) SETH RUHIYA VIDYALAY NEAR

MATERIAL BELONGING TO KASBA BAWDA DRUM MIX PLANT GODOWN.
L B e ———————T

i

i

.2 A

MATERIAL BELO‘NG]NG HJ K

__.___j_-

END TIME- 2:45 P.M

\ 1 \ Rs.10,000/- J
END TIME- 3:30 P.M. l

_M.C SCHOOL BOARD

1

28 Rs.10,000/-

Lo
L

1 o o e

ESIDENCE]JPHULEWAD! KOLHAPUR
EAR WAJHACHI TALIM KOLHAPUR

4] RAJASHRI SAHU VIDYALAY SCHOOL NO-11K,BAWDA KOLHAPUR

5] MAHALAXMI TARA
6] VIDYADEVI GHATGE
7] VIIAYA MALA GIRLS

RANI VIDYALAY, MANGALWAR PETH BEHIND SAHU BANK KOLHAPUR.
VIDAYLAY KOLHAPUR.
SCHOOL RAJARAMPURI LANE NO-11 NEAR LUCKY STALL

AUCTION START TIME-03:45 P.ivi.

MATFRIAL BELONGING 10 K.M.C HEALTH DEPARTMENT

END YIME- 4:15 P.M.

Lot No Description of viaterial Approx CGST TC§ ¥ Participation Fee
Qty % %
56. | SCRAP HOSPITAL ITEMS [ MIX MATERIAL] 1 28 1 Rs.10,000/-
LOT
57. | SCRAP 4.5 LTRS CAPACITY PLASTIC CAN. 4000 5 \ 1 Rs.10,000/-
NOS | SRR SN
NOTE- ~Fh

MO FAHCTION NOVEMRER 72017
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- INSPECTION OF MATERIAL OM 28/11/2017 & melwmﬂxmowu FROM 10 A.M. TO 4 P.0i. AT

¥ 1# S ARTICIPATION FEE ALONG WITH DOCUMENTS HAVE TO SUBMITTED BY 29-11-2017 AT AUCTIONEERS GFFICE 3Y 5:00 P.M.

3. | 25%EMD TO BE v..a.o WITH S DAYS FROM THE DATE OF E AUCTION.[ 05-12-2017] BY DD/RTGS/NEFT IN FAVOR OF SHANKAR
RAMCHANDRA AUCTIONEERS PVT LTO PUNE . .

s BALANCE PAYMENT TO BE MADE WITH 15 WORKING DAYS FROM THE DATE OF ACCEPTANCE OF BID.

5. DELIVERY OF THE MATERAIL TO BE TAKEN WITHIN 30 WORKING DAYS FROM THE DATE OF E AUCTIONM.

6. | VAT/ _znogm TAXTO BE BONE BY SUCCESSFUL BIDDER.

7 | LEAD ACID BATTERY /E WASTE /WASTE OiL WILLBE SOLD TO PARTIESREGISTERED WITH CPCB/SPCB.ORIGINAL PASSBOOK,CONSENT
FROM PCB TO BE SUBMITTED .

IMPORTANT NOTE

1. Al deliveries should be TAKEN after paying the 76% balance payment. All delivery of the material will be given on “AS 1S WHERE IS
BASIS” & on “NO COMPLAINT BASIS”

- successful Bidder will have to bear All GST/TCS as applicable & all charges of delivery.

3, | Al material will be sold on approx weight/no, at the time of delivery the exact weight /no.will be taken as fina: & the successful bidder
will have to take delivery accordingly. :

4. | While taking delivery any damage is done to the property of the KMT the aircrasful bidder will have to bear the expenses.

g, | Ifthe delivery of the material is nat taken as per the period of delivery the following will be done(a) EMD will 3¢ forfeited.

6. | Delivery of the material will not be given on Weekly Off & Public Holidays only during working hours & Time.

& During the time of delivery if any loss of to the labours/driver of the successful bidder takes place the KiC fAuctioneer will not be
responsible. The successfu! bidder will be responsible for all the compensation etc.

llm The KMC & Auctioneer without given any reason will accept or reject the highest bid. All rights are reserved with KMC
9. | LotsKept for auction will be wo_n_.m'm.umﬂ the discretion of KMC & Auctioneers at any time of the auction.
mo. Time of the e auction may Of may not be extended as per discretion of KMC.
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| Kolha
”,_w:mm..m 12017 From 14:00 Am Onwards On ﬁii,mqmcnﬁo:mmqmnnc,w
The Following Scrap/vehicies Wil Be sold-tatalleyland/wate

mmﬂﬁa:mmmtmmm Truck-17 Nos, lancer / ascent / ﬁﬁ&,@urma?mgwmmmwa@
sumo JCB Efc. Scrap Material-msftyie, Tuhes! Auto Parts W00

lptastic/hand Cart/school Eurniture fhospital tems 8 Plastic Cans An
Other Scrap Material In Huge Qty. Note 1 Insp@ Kasba Bawda Drum i
Diant A awn fhdstma Dimple (andswm lems -?_Qm._wmf)ﬁ oy v aeh Kiore

- At TR {Ol\)i..-(\‘d n_.:.—.w.fh.fn.l.fﬂ- -f.h.. -. A3 _-__f tcfhf.\“- TR R R ¥ -.I‘w..\ T Lt 3 X AT § d WAL
Annasaheb Shinde Vidyalay flaksha Tirth Residence] Phulewad
thaiictrate Ranade Vidvalay, Shukrawar Foth, Near Waihachi Talim Qat

......

4 T s % .

m.tia;hvuﬂ!.a S < 3 et e v.-..!-h .i\iv.v\.nk‘.v g 1.-.”.\- iiiiii ! w T Y i. ;Mv nln\_.a..\- L n.).\q.oan.”.'m T Wl N
Ruhiva Vidyalay Near Savitribat Phule Hospital, Rajashri Sahu Vidyala

sschool No-11k, Bawada, Mahalaxmi Tara Rant Vidyalay, Mangatwar Pel
Rehind Sahu Bank, Vidvadevi Ghatage Vidyalay, Vijaya Mala Girls Schot
Rajarampuri Lane No-11 Near Lucky Stall 12} From 28th & 29th Novembs

Fert V3 ~

204 7from 10 am o 4 Pm 2] Reaistration aammﬂmmﬂmﬂoam mméaomam
com www.srauctiongers.co. i 8, should reach the auctionaers office Pur
7 along with participation foe on or before 28/ 14/2017 by & pm. participatic

ne by RTCS/NEEL
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Maharashira Pollution Control Board

AppﬁcaﬁonforConsent/Authoﬂsaﬁon

Sir,
I/We hereby apply for*

1. Consent to Establish/Operate/Renewal of consent under section 25 and 26 of the Water (Prevention & Control of Pollution) Act, 1974 as

amended.

2. Consent to Establish/Operate/Renewal of consent under Section 21 of the Air

amended.

(Prevention and Control of Pollution) Act, 1981, as

3. Authorization/renewal of autharization under Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 i

connection with my!our!existing,r'proposedfa!tered} additional manufacturing/processing activity from the

below.

premises as per the details give

Consent Information

UAN No: Application submitted on:
MPCB-CONSENT-0000135136 26-03-2022
industry information
Consent To: IIN No.: Submit to:
Operate SRO - Kolhapur
\-\.

Type of institution: Industry Type:

Municipal Corporation

EC Reqd.
M

EC Obtained
No

Whether construction-buildup area is more than 20,000
sq.mtr.(Existing Expansion Unit)

Category: Scale:
Orange 551
EC Ref. No.

No

Genaral Information

1. Name, designation, office address with Telephone/Fax numbers,
Name

Sandip Gharge

Designation

Assistant Commissioner

Area

Upale Mayani

Telephone
§766532036

Email
subhashstoreworkshop1972@gmail.com

e-mail of the Applicant Occupier/Industry/Institution / Local Body.
Address

Upale Mayani,Sangli

Taluka

Kadegaon

District

Sangli

Fax

NA

Pan Number
BOPPG7621P



. 15
2.0 _:') r‘ume and location of the industrial unit/premises for which the application is made (Give revenue Survey Number/Plot nu(r“\hhr ’
narme of Taluka and District, also telephone and fax number) "

Industry name
Kolhapur Municipal Corporation Workshop {Subhash Store)

Location of Unit Survey number/Plot Number
Subhash Road Near Uma Talkies 0

Taluka District

Karveer Kolhapur

(b} Detalls of the planning permission obtained from the local body/Town and Country Planning authority/Metropolitan Development
authority/ designated Authority.

Planning permission Planning Authority
Kolhapur Municipal Corporation (Town Planning Department) Kolhapur Municipal Corporation (Town Planning Department)

Name of the local body under whose jurisdiction the unit is located and Name of the licence issuing authority

Name of Local Body Name of the licence issuing authority
Kolhapur Municipal Corporation Maharashtra Pollution Control Board

"

3. Narmes,addresses with Telephone and Fax Number of Managing Director / Managing MPartner and officer responsible for mallers
connected with pollution control and/or Hazardous waste disposal.

Name of Managing Director Telephone number

Sandip Gharge 9766532036

Fax number Officer responsibie for day to day business
NA Mr. Chetan Shinde

4.1a.) Are you registered Industrial unit 7 No

Registration number Date of registration

097162 Dec 15, 1972

5. Gross capital investment of the unit without depreciation till the dale of delI{_dUDn (Cost cf bundmg land, plant and machinery). (Te
5
it

be up ported by an affidavit/undertaking on Rs.20/- =tamp paper, annual repo:‘t or certificate from a Chartered Accountant for proposed
unitis}, give estimated figure) = 1 i
Gross capital (in Lakh) * Verified * Terms * Consent Fee

700.00 Undertaking 1 25000.00

6. If the site is located near sea-shore/river bank/other water bodies/Highway, Indicate the crow fly distance and the name of the water
body, if any.

Distance From ) Distance(Km) * Name

SH/NH 7.50 Pune-Banglore Highway

River 2.60 Panchaganga

Human Habitation 0.50

Religious Place 1.00

Historical Place 1.00 _ _ )
Creek/Sea 220.00 Creek/Sea

oh. Enter Latitude and Longitude details of site

Latitude Lengitude
16.69 74.23



T U ges the |ocation satisfy the Requirements Under relevant Central/State Govt. Notification such as Coastal Regulation Zone, ?6’
Nctification on Ecolegically Fragile Area, Industrial Location policy, etc. If so, give details.

Locatioh Approved industry Sensitive Area If Yes, Name Of Area Industry Location with
. - Area Reference to CRZ
NA No No NA

8. If the site is situated in notified industrial estate,

Details

(a) Whether effluent collection, No NA
treatment and disposal system has '

been provided by the authority.

(b) Will the applicant utilize the No NA
system, if provided.

(c) If not provided, details of proposed NA

arrangement,

9.

(a) Total plot area (in squear meter) (b) Built up arca and (in squecar meter) (c) Arca available for the use of
treated sewage/ trade effluent for
gardening/irrigation. (in squear meter)

650 250 65

10. Month and year of commissicning of the Unit.

1972-12-15

11. Number of workers and office staff

Workers staff Hrs. of shift Weekly off
47 15 8 1

1.7

(a) Do you have a residential g NA

colony Within the premises
in respect of Which the
present application is Made
2

(L. .fyes, please state population staying

Number of person staying Water consumption Sewage generation Whether is STP provided?
0 0 No

(¢) Indicate its location and distance with reference to plant site.

Number of person staying Water consumption

NA 0

13 List of products and by-preducts Manutactured in tonnes/month, Kl/month or numbers/month with their types i.e.Dyes, drugs etc.
{Give figures corresponding te maximum instalied production capacity

Products Name and Quantity

Product Uom Product Existing Consented  Proposed  Total '~ Remarks
Name Name Revision



OTHERS --NA-- We do not 0 0
have
manufacturing
unit. We do the
repairing,
maintenance of
corporation's
vehicle and we
have servicing
center for
those vehicles.

OTHERS —-NA-- We do not 0 0
have
manufacturing
unit. We do the
repairing,
maintenance of
corporation's
vehicle and we
have servicing
center for
those vehicles.

OTHERS --NA-- We do not 0 0
have
manufacturing
unit. We do the
repairing,
maintenance of
corporation's
vehicle and we
have servicing

center for

those vehicles.
Products Name and Quantity
Product Name uoM  Quantity
NA --NA-- 0

Remarks

NA

We do not

have ‘ 77
manufacturirfg *

unit. e do the
repairing, - ~
maintenance of
corporation's
vehicle and we
have servicing
center for
those vehicles.

We do not
have
manufacturing
unit, We do the
repairing,
maintenance of
corporation's
vehicle and we
have servicing
center for
those vehicles.

We do not
have
mantufactiring
unit. Wed e
repairing,
maintenance of
corporation's
vehicle and we
have servicing
center for
those vehicles.

14 List of raw materials and process chemicals with annual consumption corresponding to above stated production figures, in

tonnes/month or ki/month or numbers/manth.

Name of Raw Material UOM Quantity

NA —-NA-- 0

Hazardous Hazardous Remarks

Waste
No

Chemicals

No NA

15. Description of process of manufacture for each of the products showing input, output, quality and quantity of solid, liquid and

gasenus wastes, if any from each unit process.

NA

Part B : Waste Water aspects

16 Waler consurmplion fur dilferent uses (m3/day)

Purpose Consumption Effluent Treatment
Generation

Domestic Pourpose 3 2.7 --N&--

Water gets Polluted O 0 --NA--

& Pollutants are
Biodegradable

Remarks

NA

NA

Disposal

On Land for
Gardening

—NA--

Remarks

Treated effluent
used for
gardening

NA



Water gets 0 0 --NA-- NA --NA-- na € ’;—83
Polluted.Pollutants :

" are not
Biodegradable &
Foxic

Industrial 0 0 --NA-- NA --NA-- NA
Cooling,spraying in

mine pits or boiler

feed

Others NA

17. Seurce of water supply, Name of authority granting permission if applicable and quantity permitted.

Source of water supply : Name of authority granting permission Qauntity permitted
Kolhapur Municipal Corporation Kolhapur Municipal Corporation 5

18. Quantity of waste water (effluent) generated (m3/day)

Domastic Boiler Blowdown Industrial Cooling water blowdown
3 0 0 0
Process DM Plants/Softening Washing Tail race discharge from
2) B 0 0 0

* 19. Water budget calculations accounting for difference between water consumption and effluent generated.

0

20. Present treatment of sewage/canteen effluent (Give sizes/capacities aof treatment units).

Capacity of STP (m3/day)

0
Treatment unit Size (mxm) Retention time (hr)
NA 0 0

21. Present treatment of trade effluent (Give sizes/capacities of treatment units) (A schematic diagram of the treatment scheme with
inlet/outlet characteristics of each unit operation/process is to be provided. Include details of residue Management system (ETP sludges)

Ci city of ETP (m3/day)

5

Treatment unit Size (mxm) Retention time (hr)

Qil and Grease Trap 500 1

Trickling Filter 2000 4.8

Pressure Sand Filter 1000 1

Activated Carbon Filter 1000 1

uv 0 0

22,

(i) Are sewage and trade effluents mixed together? No
If yes, state at which stage-Whether before, intermittently or after treatment. NA

23, Capacity of treated efluent sump, Guard Pond if any.

Capacity of treated effluent sump (m3) NA



Effluent sump/Guard pond details No NA
If yes, state at which stage-Whether No NA
before, intermittently or after

treatment.

74, Mode of disposal of treated effluent With respective quantity, m3/day

(i) into stream/river (name of ¢ (ii) into creek/estuary (hamc

river) of Creek/estuary)
(iii) into sea 0 (iv) into drain/sewer (owner
of sewer)

{v) On land for irrigation on 0
owned land/ase land. Specify
cropped area.

(vii) Quantity of treated
effluent reused/ recycled,
m3/day Provide a location
map of disposal
arrangement indicating the
outler(s) for sampling.
Treated effluent reused /
recycled (m3/day)

{vi) Connected to CETP

2.7

79

25 (a) Quality of untreated/treated effluents (Specify pH and concentration of S5. BOD.COD and specific pollutants relevant to the

industry. TDS to be reported for disposal on land or into stream/river.

Untreated Effluent

pH 7.86
55 (mg/l) 285
BOD {mg/l) 159.8
COD (mg/l) 558.6
TDS (mg/l) 1900
_Snecific pollutantif _ Mama o en Ml S
any
1 NA NA
Treated Effluent
pH 7.23
SS (mg/l} 18.7
BOD (ma/l) 285
COD (mg/l) 101.2
TDS (mg/i) 1800
Specific poliutant if Name Value
any
1 NA NA

{b} Enclose a copy of the latest report of analysis from tha laberatory approved by State Board/ Committee/Cenfral Roard/Central

Government in the Ministry of Envirenment expected characteristics of the untreated/treated effluent
Water analysis report attached in document

28 Fuel consumption

Fuel Type UomM Fus! Consumption TPD/LKD
--NA-- —-NA-- 0

Ash content Sulphur content Quantity

0 0 g

Calorific value
0

Other (specify)
NA



g6l

r;a)-Sta'ck number(s) (b) Stack attached to (c) Capacity (d) Fuel Type
NA NA NA NA

27. (a) Details of stack (process & fuel stacks: D. G. )

(e) Fuel quantiy (Kg/hr.) (f) Material of construction {4) Shape (h) Height, m (above ground
(round/rectangular) level)

0 NA NA NA

(i) Diameter/Size, in meters (j) Gas quantity, Nm3/hr. (k) Gas temperature °C (1) Exit gas velocity, m/sec.

NA 0 NA NA

&

(m) Control equipment (o) Emissions control system

(n) Nature of pollutants (p) In case of D.G. Set power

preceding the stack likely to present in stack provided generation capacity in KVA
gases such as CI2, Nox, Sox
TPM etc.

NA NA NA NA

27. (B) Whether any release of odoriferous compounds such as Mercaptans, Phorate etc. Are coming out from any storages or process
house.

NA

28. Do you have adequate facility for collection of samples of emissions in the form of port holes, platform, laddenetc. As per Central
Board Publication “Emission regulations Part-lil" ( December, 1985 )

Poart hole g Details NA
Platform No Details NA
Ladder No Details NA

29. Quality of treated flue gas emissions and process emissions. Quantity of treated flue gas emissions
and process emissions.

Sr. Stack attached to Parameter Concentration mg/Nm3 flow (Nm3/hr)
No
1 NA NA 0 0

[Specify concentration of criteria pollutants and industry/process-specific pollutants stack-wise. Enclose
a copy of the latest report of analysis from the laboratory approved by State Board/Central Board/

Ce sl Government in the Ministry of Environment & Forests. For proposed unit furnish expected

chas acteristics of the emissions..

NA

Part - D: Hazardous Waste aspect

30. Information about Hazardous Wasta Management as defined in Hazardous Waste (Management & Handling ) Rules, 1989 as
amended in Jan.,2000. Type/Category of Waste as per

Waste (Annually) Schedule |

Cat No
5.1

Max

Method of transport
Sent to authorized vendor

Waste (Annually) Schedule i}

Type
5.1 Used or spent ol

Method of collection
NA

Method of treatment
NA

Qty
375

Method of reception
NA

Method of disposal
Authorized Reprocesser

vom
Ltr/M

Method of storage
Separate area allotted




3i. Details about use of hazardous waste

81

Vame of hazardous Quantity used/month Party from whom purchased Party to whom sold
vaste/Spent chemical 3

Jses oil, damaged tyres, metal 20 NA Sent to authorized vendor (KMC™
scrap, non used vehicle E Auction)

32

2. Details about technical capability and equipments available with the applicant to handle the Hazardous Waste
NA

2. Characteristics of hazardous waste(s) Specify concentration of relevant pollutants. Enclose a copy of the latest report
of analysis from the laboratory approved by State Board/Central Board/Central Govt, in the ministry of Environment &
Forests. For proposed units furnish expected characteristics

VA

3

“opy of format of manifest/record Keeping practiced by the applicant,
Z Auction document attached in document

NA

LAY

5.

—opy of actual user Registration/certificate obtained from State Pollution Control Board/Ministry of Environment &
forests, Government of India, for use of hazardous waste.

A

7

dresent treatment of hazardous waste, if any (give type and capacity of treatment units)
A

g, Quantity of hazardous waste disposal
i} Within factory
)

ii} Outside the factory (specify location and enclose copies of agreement.)
)

iii} Through saie (enciosed documentary proof and copies of agreament,)
)

iv) Outside state/Union Territory, if yes particulars of (1 & 3 ) above,
)

v) Other (Specify)

/

*ari - E; Additional information

I———— AR S



2 73

o 39,

a. Do ysb have any proposals to upgrade the present system for treatment and disposal of effluent/emissions and/or
hazardous waste.

NA

b. If yes, give the details with time- schedule for the implementation and approximate expenditure to be incurred on it.
NA

40.

Capital and recurring (O & M) expenditure on various aspect of environment protection such as effluent, emission,
hazardous waste, solid waste, tree- plantation, monitoring, data acquisition etc. (give figures separately for items
implemented/to be implemented).

About 2.5 lakhs for ETP construction , Tree plantation- 50 Thousand

41.

To which of the pollution control equipment, separate meters for recording consumption of electric energy are installed :
NA

Which of the pollution control items are connected to D.G. Set (captive power source) to ensure their running in the
event of normal power failure

NA

43. Nature, guantity and method of disposal of non- hazardous solid waste generated separately from the process of manufacture and waste treatment.
(Give details of area/capacity available in applicant’s land)

Type Quantity uom Treatment Disposal Other Details
NA 0 —~NA-- NA NA NA

44, Hazardous Chemicals - Give details of Chemicals and quantities handled and Stored.

(i) Is the unit a Majot Accident Hazard unit as per Mfg.Storage Import Hazardous Chemicals Rules ?
NA

(s the unit an isolated storage as defined under the MSIHC Rules ?
NA

(iii) Indicate status of compliance of Rules 5, 7,10,11,12,13 and 18 of the MSIHC Rules.
NA

(iv) Has approval of site been obtained from the concerned authority?
NA

(v) Has the unit prepared an off-site Emergency Plan? Is it updated ?
NA

(vi) Has information on imports of Chemicals been provided to the concerned authority?
NA

(vii) Does the unit possess a policy under the PLI Act?
NA

45. Brief details of tree plantation/green belt development within applicant’s premises { in hectors )

Open Space Availability Plantation Done On Number of Trees Planted

400 Square meter 65 Square meter(16 %) 71



nformation of schemes for waste Minimization, resource recovery and recycling - implemented and to be impfeménted,
separately.

NA

a7
=i

{a) The applicant shall indicate whether Industry comes under Public Hearing, if so, the relevant documents such as EIA,
EMP, Risk Analysis etc. shall be submitted, if so, the relevant documents enciosed shali be indicated accordingly.
71

{b) Any other additional information that the applicants desires to give
NA

(c) Whether Environmental Statement submitted ? If submitted, give date of submission.
NA

48.

i/We further declare that the information furnished above is correct to the best of my/our knowledge.

49,

I/We hereby submit that in case of any change from what is stated in this application in respect of raw materials,
products, process of manurfacture and

treatment and/or disposal of effluent, emission, hazardous wastes etc. In guality and quantity; a fresh application for
Consent/Authorization shall be made and

until the grant of fresh Consent/Authorization no change shall be made.

5G

I/We undertake to furnish any other information within one month of its being called by the Board

“Yours faithfully

Signature ; Sandip Gharge
Name : Sandip Gharge
Designation | Assistant Commissioner

Additional Information

Air Poliution

Sr No. Air Pollution Source Pollutants APCS Provided Remark
1 NA NA NA NA
Separate EM Provided No Other Emission Sources NA
Measures Proposed NA Foul Smell Coming Out No

Air Sampling Facility Details A

0,G. Set Details

Description Capacity(KVA) Remarks
NA (8] NA

Hazardous Waste Generation



Disposal
Authorized Reprocesser

Authorized Reprocesser
Authorized Reprocesser

Authorized Reprocesser

Other Details C ’é
Sale in KMC E Auction

Sale in KMC E Auction
Sale in KMC E Auction

Sale in KMC E Auction

" Remarks

~ If Yes, UpTo

Jan 1 1900 12:00:00:000AM

No

Hazardous Waste Quantity uomM Treatment
.Other Hazardous Waste 2 i No/D NA

Other Hb)ardous Waste 20 Kg/Day NA

5.1 Used or spent oil 375 Ltr/M NA

Other Hazardous Waste 15 Nos./Y NA
CHWTSDF Details

T e g L T e
Cess Details

Cess Applicable Cess Paid

No No

Legal Actions

Le~~l Legal Record Of Company ~ Legal Action Details
Av un

Taken

" Remarks




" 3/29/22, 4:06 PM
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, KOLHAPUR.

Tel. No. (0231) 2652952, — Udyog Bhavan,
2660448 LA e, Near Collector Office,
Fax No. (0231) 2652952 ST Kolhapur - 416 003
E-mail: 4 Website:http://mpcb.mah.nic.in
rokolhapur@mpcb.gov.in
No. MPCB/RO/KOP/PD/KoIN 210 3 0 ©or0 46 ] 202] Date:08/03/2021
To,

M/s. Subhash store ( KMC Workshop).
Subhash Road, Kolhapur,
Tal. Karveer, Dist. Kolhapur.

Sub:  Proposed Directions under section 33 A of Water (Prevention &
Control of Pollution) Act, 1974, 31 A of Air (Prevention & Control of
Pollution) Act, 1981 & Hazardous Waste (M, H& T) Rules, 2008 as

amended.

Ref: 1.Fish Kill incidence in Panchaganga River, at Terwad Bandhara.
2. Visit of Board officials on 20.01 2521,
3. Proposal submitted by SRO Kolhapur.
WHEREAS, you are operating your unit in ‘Pollution Prevention Area’' declared under
Water (Prevention & Control of Pollution) Act, 1974 & Air (Prevention & Control of Pollution)
Act, 1981 & Hazardous Waste (Management & TM) Rules, 2008 as amended 20186

AND WHEREAS, it is obligatory on your part to provide adequate water and air
pollution control devices and adequate health and safety & accidental precautionary measures
and to operate it round o'clock so as to prevent any sort of pollution in the surrounding area
and to achieve the standards laid down under the provisions of Environment (Protection) Act,

1986.

AND WHEREAS, Board Officials visited your unit On 21.01.2021 for investigation and
observed following non compliances.

1. During visit it was observed that you are operating your activity without obtaining valid

consent from the Board.
2. You have not provided Effluent Treatment Plant for the treatment of effluent generated
through the washing activity. ,
3. You are discharging the untreated effluent into nearby nalla which finally meets to the
Jayanti Nalla ,
You have not provided display Board of the hazardous waste.
As per record available to the office, you are not submitting Annual Repoil and

Cnvironmental statement regularly.

o A

AND WHEREAS, after examining the record of your case, reports of officers of the
Board & making necessary enquiries, | am satisfied that you are causing Environmental
Pollution problems in the surrounding area and knowingly & wilfully causing grave injury to the
environment thereby violating various Environment enactments.
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NOW THEREFORE, in exercise of the powers conferred on the undersigned by the
Board under section 33A of the by the Water (Prevention & Control of Pollution) Act, 1974 and
section 31A of Air (Prevention & Control of Pollution) Act, 1981 it is proposed to issue the
following directions (for avoidance of doubt, the directions include closure, prohibition or
regulation of your activities).

)} Why your industry shall not be closed down forthwith?
) Why competent authorities shall not be directed to disconnect your water/electricity
supply till you comply with the provisions of the said Acts?

You are directed to file your reply to these directions if any, within seven days from the
receipt of this notice, failing which Board shall consider issuance of appropriate final directions
as may be deemed fit in your case, which may please be noted.

FOR AND ON BEHALF OF THE BOARD

QZW; 813/ 201

(Ravindra Andhale)
Regional Officer,
M.P.C. Board, Kolhapur
Copy submitted for information. °
1) Member Secretory, M.P.C. B, Mumbai.
2) Joint Director (Water Pollution Control) Mumbai.

Copy to:
Sub-Regional Officer, M.P.C.Board, Kolhapur :
- He is directed to serve the directions to the above industry and submit the compliance

Report along with clear cut remarks accordingly.
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MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL OFFICE, KOLHAPUR. :

Tel. No. (0231) 2652952, P Udyog Bhavan,
2660448 AT e Near Collecter Office,

Fax No. (0231) 2652952 ===~ Kolhapur - 416 003,

E-mail: «a Website:http://mpcb.mah.nic.in

rokolhapur@mgcb.gov.in

No. MPCE/RO/KOP/CDI/ 21121 30600} fcm 4y, Date:13.12.2021

i

M/s. Subhash store ( KMC Workshop)

Subhash Road, Kolhapur,
Tal. Karveer, Dist. Kolhapur.

Sub: Closure Direction u/s 33A of Water (Prevention & Control of
Pollution) Act, 1974, 31 A of Air (Prevention & Control-of Pollution) Act,
1981 and under the Hazardous Waste (M & TM) Rules, 2008 as by

amended.

Ref: 1.NGT Order dated 08.05.2013.
2. complaint received from Shri Tanaji Ruikar or e-mail dtd.
30/09/2021. -
3. Visit of Board officials to your unit dated 08.03.2021. ;
4. Proposed Directions issued by the Board dated 08/03/2021.
5. Proposal Submitted by SRO Kolhapur .
6. Approved received from competent authority.

WHEREAS you are operating your industry in ‘Pollution Prevention Area’ declared
under Water (Prevention & Control of Pollution) Act, 1974, Air (Prevention & Control of
Pollution) Act, 1981 & Hazardous Waste (M & TM) Rules, 2008 as amended.

AND WHEREAS it was obligatory on your part to obtain valid consent from the Board
and to provide adequate water and air pollution control devices, so as to prevent any sort of
pollution in the surrounding area and to achieve the standards laid down under the provision

of Environment (Protection ) Act 1986.

AND WHEREAS, Board Officials visited your unit on 21.01.2021 to investigate the
complaint received from shri Tanaji Ruikar on e-mail dtd. 30/09/2021 and observed following

non compliances

1. You are operating your unit without obtaining consent from the Board.

2. You have not provided any type of Efiiuent Treatment Plant for the generated effluent
as well as you are discharging the unireated effluent directly in to nearby nalla which
finally meets to Jayanti Nalla and further to river Panchaganga.

3. You have not provided display Board lo the unit.

4. You have not submitted annual report till date. :

5. As per record available to the office, you are not submitting Annual Report and

Environmental statement regularly.
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AND WHEREAS after examining the record of your case, reports of officers of the Board
& making necessary enquiries, | am satisfied that you are causing Environmental Pollution
problems in the surrounding area and knowingly & willfully causing grave injury to the
environment thereby violating various Environment enactments.

NOW, THEREFORE in exercise of the powers conferred upon me under Section 33A of
the Water (Prevention & Control of Pollution) Act, 1974 & 31A of the Air (Prevention & Control
of Pollution) Act, 1981, |, Ravindra Andhale, Regional Officer of the Board at Kolhapur hereby
direct you to stop the manufacturing activity forthwith ( within 72 hours) to avoid further
damage to the surrounding environment and inform the same to this office immediately. The
competent authorities are directed to disconnect the water/electricity supply to your unit

immediately, which may please be noted.
FOR AND ON BEHALF OF THE BOARD

@""‘ t'3]1v(2ypj

(Ravindra Andhale)
Regional Officer,
Maharashtra Pollution Control Board, Kolhapur.

Copy for information & necessary action:

1. The Superintending Engineer, MSECD Divisicn , Karveer, Tal. Karveer, Dist. Kolhapur.
2. The Water supply Department, Kolhapur Municipal Council, Tal. Karveer, Dist.
Kolhapur.

-They are directed to disconnect electricity supply/water supply of aforesaid unit
Immediately till further orders, and report the compliance

@"; 1':5!.»{,,,,,,)

(Ravindra Andhale)
Regional Officer,
Maharashtra Pollution Control Board, Kolhapur

Copy submitted for favour of information to:

1. The Member Secretary, M.P.C. Board, Mumba.
2. Joint Director (WPC), M.P.C. Board, Mumbai.

Copy for information:
Law Officer, M.P.C. Board, Mumbai.

Copy to:

Sub-Regional Officer, M.P.C. Board, Kolhapur.
- He is directed to serve the direction to the industry, M.S.E.D. Co. Ltd. and
Irrigation Department/ KMC & keep vigil & report the compliance
accordingly.
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